
FORM B
PUBLIC ANNOUNCEM ENT

[Regulation 12 ofthe lnsolvency and Bankruptcy Board ofhdia
[Liquidation ProcestRegulations, 2016]

FORTHE ATTENTION OF THE CREDITORS OF M/S KISIIORI LAL
SUDESH KUMARMETALS PyT. LTD,

sR. PARTICI'I,ARS DETAILS

l Name of Lorpordte debtor M/S Kishori Lalsudesh Kunar Metals

2 Date of incorporation of corporate 16.09.1991

L Authority under which corporate
debtor is incor?orated /

Registrar of Companies, iaipur

Corporate ldentity No. / Limited
Liability Identification No. of

u27107R)1991PTC006195

5. Address of the registered office
and principal office (if any) oi E-127. lndustrial Area, Bhiwadi

Date of closure of Insolvency +rAugust2020

7. Liquidation commencement date o 7 h October 202I

8. Nafre and registration humber of
the insolvency professional acting Regd No lBBl/lPA-002/lP_

NAO221/2017'74 / 10573

9, Address and e-mail of the
liquidator as registered with Regd No. IBBI/IPA_002/IP-

NOO221/20\7-14110573
Addressr Mutreja & Associates,
I4618. Premium Center, Zone 1, r'4 P

Nasar. Bhopal _462011[N4P]

Ehail: mutreia@sancharnelin

10. Address and e-mail to be used

for correspondence with the
Mutreja & Associates, 14618,

Premium Center, Zone-l, MP Nagar
Bhopal462011(MPl
Email: mutreia@sancharnet in
Hrmutreial@email com

11. Iast.latejm subnission of claims b November.Jgzl

---'--2"-2



Nnrice ;s herebv eiven that rhe Narional Compdnv I a$ Tribunal laipur Bench has

::;ff'.il.";il;;:;;;i;rr'|quida'on oirhe M/s Kishori Lar sudesh Kumar

Metals Ptt Ltd on 76 October,2021'

The stakeholders of M/S Kishori Lal Sudesh Kumar Metals Pvt Ltd are hereby

li"i.rl-"" ," .".i. ;*'r 'rdim' 
wilh pr oot on nr bProre 6 November202r'Lo

ti"'rri".r,, *" t**s menrroned asarnsr trpn No l 0

The financial creditors shall submit their claims with proof bv electronic means

:i]i:il;;;;";" '"v submit the craims l'th the proor in person'bv posr or

ry etecnonic means.

Submission of lalse or misleading p'oofofclaims shall attract penalttes'

Date: 09' october, 2021

Plac€r Bhopal


